
Wr'tten Answers JULY a, -1982 Writte1 .Answtr1 88 

Nar r C.G.11.S. 
Db'l;e1uary 

40. SHR1 Ji. N. RAKlESH : Will the 
~  of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether it i a fact that Hari 
Nagar CGHS Dispensary (no. 48) is 
h ... ving a.bout 4500 card holders and 
a.bout ~  b :ieficiaries to attend 
ta; 

(b) whether it is also a fact that 
"'bout 2,000 more DDA flats under 
Hudco Seheme opposite this dispen-
sary have recently been allotted which 
will further increase the above num-
ber in a short time; 

(c) whether the Estimates C0mmitte 
in its 22nd Report recommended l"'i!.ur-
cation of dispensaries. having more 
than 4,000 cards ; 

(d) if so, wh tber any action has 
been initiated to bifurcate the present 
dispensary· and 

(e) if so, the atest position and if 
not, reasons thereo ;;.ind the ~  by 

vhich ~ o  is ~  to lie 
done ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMl-
L Y WELFARE (KUMAR! KUMUD-
BEN M. JOSHI): (a) and (b). There 
are about 42'10 card holders and about 
18,000 beneficiacies ~  to Hari 
Nagar Dispensary. As the number of 
doctors and other staff deployed there 
are according to the number of bene-
ficiaries attached to the dispensa:y, 
adequate arran ements are available 
o  m ,et the n e1l. of the patients. 

) · o (e • Th-· stimat Comm· -
of Parliament has o ~~ ~~  

th t \he work load in ~ ries 

wi h more than 4,000 :familiies should be 
brought down by op ning me re dispen-
sari s and re-adjusting the wort l'lad. 
This recommend tion has been accep... 
t d m principle anrl ;,i review is b ing 
carried out in order to open mor·e dis· 
pens,aries where n@c-ssary and re-ad" 
ju t the worl .. 1oad si•b'ect to ~ 

hiJity of funds and aceo111modat•nn. 

AU u crnpu:ou Co Co le. 

41. SHRI AJOY BISWAS: 

SHRI ANANDA PATHAK 

Wili the Minister of RAILWAYS 
pleas d to state: 

(a) whether attention o! G· \ rn-
ment has been drawn by the te in-
dustry in North Bengal about the 
strangehold of an unscrupulous coal 
coterie which is holding the indush:y 
to ransom and the priorit to oe iven 
for the movement of coal· 

( b) if so, the other salient 
raised b. the tea industry in 
Ben al; and 

r i ~ 

N .nth 

(c) steps taken by his Ministr.' in 
this regard? 

TJIE DEPUTY IJINISTER IN THE 
MI ISTRY OF RAILWAYS A D 
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MA 
LIKARJUN); (a) to (c). No. fo re-
c n  m ting held belwe n the rep1e-
entativ s of the Tea Producers Asso· 
chtion. Railw y ; Coal India Ltd. 
and Tea Board to discus in detail h 
movement of coal to North B gal 
Tea Eslat s, it has been dedde1 that 
the Tea Board would ,contin '" to 
sponsor 10 rakes of co,al p  r • i J tb 
for the North Bengal tea garden-.-nd 
at l ast rak s would · ,e allotte · 
very month. The pos· ion -..\'O 1  b 
revi wed on quarterly basi . 'l'he 
main con traint affecting 0·11 ' o ~ 

ment i less off r o steam coal. 

Delhi aid schooJ te obers not em-
ployees of Delhi Administration 

42. SHRI NAWAL KISBORE 
SHARMA: Will the Minister of EDU-
CATION AND CULTURE be ple·lsed 

to state: 

(a) whether H is a iact tha t the 
eachers of aided-schoo· s in Delhi re 
not treated as the mplo. s nf lhe 

Delhi Admini tration; 

rb) wheih r it is a fact 
Delhi Admini ira ion prov id!:!'- to 
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BEN M. JOSHI): (a( and (b). Jr. th 
absence of the name of the laboratory 
or the method it is difficult to pro-
vide any information on the subject. 

th schools rants up to 95 per cr:.nt 
of t exp nditure of the schools; 

(  ) whether it is a fact that the 
te hers o1 aid d school in D lhi 
a ntitled to all th ben ftts like LTC 
faciL ·, pen ion, gratuity P.F., etc. 
lik th r Gov rnment-owned schools 
in De hi; and 

• 1 th rea o  s why these teachers 
are not tre t d as Government em-
ploy es of Delhi Administration ;: nd 
wh 1 er there is any proposal to con-
sider them as employees of Delhi Ad-
m·n· ration? 

T  E DEPUTY MINISTER IN THE 
MI STRIES OF EDUCATION AND 
CULTURE AND SQCIAL WELFARE 
( RI P. K. THUNGON): (a) and 
(b). 'Yes. Sir. 

ThP.:s t ache r re entitled to 
LT<· tacilit • pension, gratuity, P.F., 
~  However. facilitie like JI0u 
R liMi 1"" ad\ ance and cooter advan-
ce, c. ar not provided to th se 
tea her as are availaul in -:he ca:e 
of uvernment school leacheff. 

fd) 'These teach rs are emplioyecs 
of th respecfr1;e mana ements ot the 
choo,ls and th refore cannot be t ·ea-
ted a, employee:!! o Government. 
Th no o o~  to change their 
statu 

Bi , Control Meth<>d Developed by 
American Re!icarch Laboratory 

43. SliRI GHUFRAN AZAM: 

SHRI H. N. NANJE GOWDA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether the Central ~ Re-
serch Institute, Lucknow have gone 
through a new birth control method 
developed by American Research 
La. oratory which is simple, feverersi-
ble and surgical; and 

{b) if so, what are its findings and 
how far it is successful? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAM-
ILY WELFARE (KUMAR! KUMUD 

28 per ceni Academic posts resen e 
for SC a.Dd ST 

44. SHRI J.AI NARAYAN ROAT: 
Will the Minister of EDU CAT ION 
AND CULTURE be pleased to state: 

(a) whether Goverrunent have 
made a provision to reserve 28 per 
cent academic posts for Ute scheduled 
castes and scheduled tribes in all the 
Universities in the country; and 

(b) if so, the names of States which 
have implemented this proaramme 
and the names of States where this 
programme ha not so .far been im-
plemented and the reasons therefor? 

THE MINISTER OF STATE OF 
THE MINISTRIES OF EDUCATION 
AND CULTURE AND SOCIAL WEL ... 
FARE (SH,RIMATI SHEILA KAUL): 
(a) and (b). Government have not 
issued any instructions to universities 
to reserve 28 per cent of 
all academic posts for Scheduled Cns-
te and Scheduled Tribe candidate . 
The question of implementing uch 
a programme ot reservation by any 
state does not therefore arise. The 
University Grants Commission has 
however advised all universities to 
reserve posts for Scheduled Caste/ 
Scheduled Tribe candidates for re-
cruitment at the level of Lecturers. 
Although no specific percenta of re-
servation has been suggested, it i , 
expected that the Central institutions-
would follow the pattern o reserve .. 
tion decided by the Central o ~ 

ment while State Universities would 
adopt the percentage of reservation 
prescribed by the State Government 
concerned. 

Slowi down of superf'ast Tr ins 

45. SHRI K. LAKKAPPA: Will "th 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that in r 
cent weeks the speed of running o! 




